INT N’BLE C T OF NATION REEN T AL
~ PRINCIPAL BENCH NEW DELHI
Original Application No. 957/2019

Rais Ahmed & Ors. Applicants

Vs.

Govt. of NCT of Delhi. Respondents
N.D.O.H 30.09.2020

Hon’ble Sir,

It is most respectfully submitted that:-

1. In reference to order dated 01.11.2019 passed in OA-No-957/2019, in the matter
of Rais Ahmed & Ors. Vs. GNCT of Delhi received on 18.07.2020. In
compliance of the Hon’ble NGT order, a letter was sent to the Supdt. Engineer
(South), Delhi Jal Board, vide letter dated 20.07.2020 for submission of the
requisite /status report. The Supdt. Engineer (South), submitted his report vide
letter dated 28.08.2020, mentioning therein that:-

I.  An inspection was carried out on 27.08.2020 regarding Khasra No. 106
(0-13), of Village Okhla and found that the said Khasra is situated inside
the campus of Jamia Milia Islamia boundary. '

[I. There is no well found in Khasra No. 106 (0-13), as on today, hence
question of sewage disposal in well does not arise.

IMl. Since, there is no well hence question of water contamination does not
arise.

IV. Entire Sewer system of the buildings under Khasra No. 106 (0-13) is
connected with the DJB sewer system & two bulk connections of DJB
are there, further water is supplied through their own internal water
distribution system. (Annexure “A”)

2. Further a report dated 25.09,2020 was submitted by the Tehsildar Defence Colony
vide which it is stated that :-
a) Prima facie the said site seems to be located in the campus of Jamia
Milia Islamia.
b) There is a hostel on the said site which was built around 15-16 year back
as per information given by the bearer, Mr. Masood Ahmed, who works

here for last 36 years.
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c) There used to be a well at the said site around 25 years back which has
been filled during development of the site and hostel has been made on
the same

d) There is proper Sewer system connected to the Delhi Jal Board Sewage
System and there is proper disposal of excreta through these sewers.

e) The above inspection is carried out manually on the basis of sizra,
however the demarcation can be done for the exact location. (Annexure

“B ”)

Report is submitted for kind perusal & further direction please.

L 'q_,,y’ip

(Vinod Kumar Yadav)
Sub Divisional Magistrate (Defence Colony)




Office of the S.D.M. (Def. Colony)
Dy. No. ot 9 ......................

Distt. Suuth Easgt, new Delhi

DELHI JAL BOARD: DELHI SARKAR
OFFICE OF THE EXECUTIVE ENGINEER (SOUTH)-IV
O.H.T.,OPP.GOVIND PURI:O.|.A.PHASE-II:NEW DELHI-20.
e-mail:eesouthivd98@gmail.com/Tel. No.011-26388976.

No, DJB/EE(S)IV/2020/ 36X Dated: }&/\ 8{ 26
98743 Y

A

Sh. Vinod Kumar Yadav

SDM (Defence Colony),

Old Gargi College Building, 24,
National Park Rd. Lajpat Nagar-1V,
New Delhi-110024.

R&| Branch

Subject: - Regarding OA No. 957/2019 of Hon’ble NGT order Dated 01.11.2019 in
the matter of Rais Ahmed & Ors. GNCTD.

Reference No. F.SDM(DC)/SE/2020/2779 dated 20.07.2020.

R/Sir,
In compliance to above matter and reference letter received from your office. It is

submitted that joint inspection was carried out along with the officials of Jamia Millia
Islamia on 27.08.2020, regarding Khasra No. 106 (0-13) of Village Okhla and found that
the said Khasra is situated inside the campus of Jamia Millia Islamia boundary duly
confirmed by officials present there and it was also confirmed by the complainant on
telephone. After detail survey No Well was found at Khasra No. 106 informed by the

Jamia Officials. The Jamia official further stated that there was a well, which was filed

up about 25 years back during the development pf the area.

However, the point wise clarification of your questions in the letter are as follows:

S. No. - Issue | ~ Reply

1 Whether any Sewage disposal from lThere Is no well found in Khasra No.
Jamia Milia Hostels is coming to the | 106 (0-13), as on today, hence
| said well. ! question of sewage disposal in well

, does not arise.
2 Whether the water of the well is b'eing ' Since, there is no well hence
contaminated. 'question of water contamination

i does not arise.
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Whether the water of the well is fit for | Same as above
drinking or not. -
"Any other issue to be noticed at the | Entire sewer system of the buildings
time of personal visit of the concerned | under Khasra No. 106 (0-13) is
officer. ' connected with the DJB sewer

' system &Two bulk connections of

| DJB are there, further water is
supplied through their own internal

water distribution system.

Report is submitted please along with copy of map and Joint Inspection report.

Encl; As above

(Rajeev Kumar Gupta)
EE (South) IV
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SUBJECT : ORDER PASSED IN OA NO. 957/2019

May kindly see the PUC enclosed with this report vide which it was directed to
submit a factual field report in reference of NGT Direction and report submitted by

DJB.

Kindly be informed that the on 25.09.2020, undersigned, along with the Patwari,
Defence Colony,visited the Khasra no. 106 (0-13)and with the help of Patwari

inspected the site. Followings are the findings in this regard:

l. Prima facie the said site seems to be located in the campus of Jamia Milia
Islamia.

2. There is a hostel on the said site which was built around 15-16 years back as
per information given by the bearer, Mr. Masood Ahmed, who works here for
last 36 years.

3. There used to be a well at the said site around 25 years back, which has besn
filed during development of the site and hostel has been made ori the same.

4. There is proper sewer system conhecfec{ to the Delhi Jal Board Sewage
System and there is proper disposal of excreta through these sewers.

3. Nothing like in the complaint is found on the site.

6. The above inspection is caried out manually on the basis of sizza, however

the demarcation can be done for the exact location.

Submitted for the kind perusal.

9‘;}‘;,;{ AW
(RAVINDRA KUMAR)

TEHSILDAR, DEFENCE COLONY
SDM, DEFENCE COLONY




